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1.  

2.  

Order dated 08.08.2016 

C.P. No.115 (ND)/12 Smt. Hema Dhopola v. M/s Nirvan Hospitals pvt 
Ltd. 

Both parties (item No. 4) did not turn up, earlier Shri S. Balsubramanian 

(Former Chairman of CLB) was appointed as Mediator to facilitate settlement of 

the dispute. A letter be addressed to Shri Balsubramanian requesting him to 

expedite the matter and also let the bench know the status of mediation. 

List the matter on 15.09.2016 for status record. 

SH.VSR AVADHASTI (Judicial Member) 

SH. H.P. CHATURVEDI (Judicial Member) 

Dated 08.08.2016 
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